HIGH COURT OF JAMMU & iKASH (111 AND LADAKH AT SRINAGAR

Subject: Nomination of two Advocates as Members of the

Jammu and Kashmir Advocates’ Welfare Fund Trust

Committee.
ORDER
1593 of 2022/RG/LP Dated: 12.10.2022

Pursuant to the [otification vid= S.0. 466 dated 3™ October,

¥
2022 issued by the Secretary to Goveriment, Department of Law, Justice

and Parliamentary Affairs, ron'bh

]

the Chi=f Justice, High Court of Jammu

& Kashmir and Ladakh, has bee: pleaced to nominate the following two

Senior Advocates as Memibers

ok

f the Jaimmu and Kashmir Advocates

Welfare Fund Trustee Cominittee name s -

P b

S.No. Name of the Nominated as
Advocate f |

1 Shri Ved Raj Wazir, 1 Member
Senior Advocate

2. Shri Nissar Hussain, ; Member
Senior Advocate, '

By Order {z’* v N>
. e
(Sanjeev Gupta)
Registrar General
No. 3C 656 ~192 /RG/LP [ated: 12-10-2022

ﬁopy of the above forwarded to the:
Learned Agvocate Genersi, JEK S
Principal Secretary to Hon'ble ine
Srinagar.

Secretary to Hon'ble Mr./tirs, Justice
e forinforeiation of Their Lordships.,

Secretary, Department ¢f Law, Justice and Parliamentary Affairs, Government of
JRK. 5.

Registrar Vigilance, High Court of 15K Q"m Ladakh, Srinagar.

Registrars Judicial, High Court of 14K 31d Ladakh, Jammu/Srinagar

Al Principal District & Sacsions judges, T of J&K and Ladakh.

Shri Ved Raj Wazir, Senwr Advocate, High Court of J&K and Ladakh, Jammu.

Shri Nissar Hussain Shah, Senior Advocate, High Court of J&K and Ladakh,
Srinagar. '

President, J&K High Court Bar /ssociation, Jammu/Srinagar for information

CPC e-Courts High Cournt of J1&F an i+, Srinagar for uploading on the official
website for information o7 ali th ¢
incharge Ulibrary, High Court Wing amiau/Srinagar for information and for
keeping the record of the samu

Office file.

.~’>}z.‘;zic&, High Court of J&K and Ladakh ,
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Registrar General
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